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Demand to give incentives to sugar industry for its revival

SHRI N. R. GOVINDARAJAR (Tamil Nadu): Mr. Deputy Chairman, Sir, | would like to request
the Government to consider the following demands of sugar industry. The sugar industry in our
country is facing crisis. There is a steep drop in sugar output to 14.5 million tonnes in 2008-09 season
against 26.4 million tonnes in 2007-08. It is due to deficit rains, which it has resulted in a surge in
sugar prices in the open market. Many sugar mills are not able to utilize their crushing capacities
sufficiently.

The sluggish progress of the South-West monsoon and likelihood of further reduction in
sugarcane production may affect profit margins of sugar mills in the next season. Hence the sugar
industry deserves incentives from the Government. The sugar industry should be allowed duty free
import of sugarcane harvesting equipment. To purchase sugarcane harvesters, 3.5 per cent subsidy
should be given to the Farmers' Cooperative Societies and also soft loan for the balance amount. The
industry is asking for permanent withdrawal of tax on self-generated electricity to encourage captive
power generation. The Government should provide special facilities for letters of credit to sugar
factories to enable them to import raw sugar to tide over the shortage of domestic sugar production.

The excise duty on rnolasses should be rationalized to Rs. 250 per tonne which is not at Rs. 750
per tonne. Tax Holiday for the revenue earned from co-generated power should be extended for
another ten years and thus will encourage more investment in this sector. ""Declared goods" status
should be granted to ethanol.

Therefore, | urge upon the Government to pass necessary orders in this regard.

SHRI'S. ANBALAGAN (Tamil Nadu): Sir, | associate myself with the Special Mention made by
the hon. Member.

Demand to increase number of seats in various medical colleges in Bihar
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